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ORAL ORDER

     (Pronounced by Hon'ble Ms. Bidisha Banerjee, Member(J))

The  applicant  has  filed  this  OA  under  section  19  of  the

Administrative Tribunals Act, 1985 seeking the following reliefs:

“8. i. To call for the records of the 1st respondent pertaining to
his order made in No. REP/4-1/PA/SA/14-II dated 07.10.2015 in
so  far  as  the  allotment  of  4th respondent  to  the  3rd respondent
Division for promotion against ST vacancy of the year 2014 and
set aside the same; consequent to

ii. direct  the  respondents  1  to  3 to  review the case  of  the
applicant and promote him to the cadre of Postal Assistant against
the  vacancy  notified  for  ST  candidate  in  the  3rd respondent
Division  with all  service  benefits  at  par  with  other  candidates
promoted  accordingly  for  which  examination  was  held  on
23.11.2014 and

c. To pass such further orders as this Hon'ble Tribunal may
deem fit and proper.”

2. When the matter was taken up for hearing, learned counsel for

the  respondents  submitted  that  the  applicant  had  been  granted  the

relief  as  sought  for  in  this  OA,  and  thereby  the  OA has  become

infructuous. Learned counsel for the applicant also reiterated the same.

3. In view of the above, OA is dismissed as infructuous.

(B.Bhamathi)                                                         (Bidisha Banerjee)
 Member (A)                                                               Member(J)

     06.06.2018   
SKSI


